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08-08-2019 This appeal was called on for hearing today.

HON'BLE MR. JUSTICE DEEPAK GUPTA

HON'BLE MR. JUSTICE ANIRUDDHA BOSE

UPON hearing

Rajesh Mahale, AOR
Kiran Suri, Sr. Adv.
Aishwarya Kumar, Adv.
S.J. Amith, Adv.
(Mrs. ) Vipin Gupta, AOR
the counsel the Court made the following

ORDER

Arguments concluded.

Judgment reserved.
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